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Handing Over of N.C.C. GtOllml at 
Ranikhet (U.P.) to' ~.ntGnment 

Beard 

354. SHRl HARISH RAWA"t; WilT 
tfte Minister of DEFENCE be pleased to 
State; 

(a) whether otders to nand' Over 
Nee groond at Ranikhet (ll.P.) to the 
Cantonment Board have been issued; 

(b) if so, wflether' the TocaJ army 
authorities have transferred the ground 
to the Cantonment Board as pet tl1e 
award given by the (ormer Minister of 
State in the Ministry of Defence; and' 

(C) if not, the reasons therefor? . 

THE MINISTER OF DEFENCE 
(SHRI P,V. NARASfMHA RAO):' (a) 

to (c). The Nee Ground at Ranlkher 
classified as Category 'C already vests in 
the Cantonment Board Ranikhet On 
18th August. T 984. an area o( land 
measoring 0.803 acre out of the Nee 
Ground which was already boilt up was 
re-cla!Sified from category 'C" to category 
'A-t. The remammg area measuring 
4.497 acres in the N.C,C. ground would 
continue to vest in the Cantonment Board 
in its present cIassitkation of category 
'C' and is proposed to be dev.?Ioped as a 
playground subject to the con,dition that 
this area "'QuId be used as N.C.C. 
eamping Ground, as and when required. 
Since there has been nu change in the 
classification of the land wh~ch is pro ... 
posed to be developed as a pJaygrovnd 
and it continues to be vested in the 
Cantt. Board, the que~t =rm of i~suing 
any instructions for it! transfer to tLc 
Cantl. Board does not arisew 

[Englilh 1 
Communication (rom '''esC Bengal on 

State Plan 

355. SHRI AMAL DAITA : 

SHRI SAIFUDDIN CHO\\' .. 
.,HARY: 

Win the Minister of FINANCE be 
p~.ased to slate : 

(a) whetl;er Government have receiv ... 
ed a communication dated 23rd Nevem
ber, 1984 from the Chief Minister of 
West Bengal ~gardiDg the State's Plaa; 
and 

(b) if sO', whether Government have 
taken any step on the request made by 
tbe Chief Minister of West :BengaJ ? 

THE MINISTER OF FINANCE 
(SHRI VrsHWANATH PRATAPSINGH): 
(a) Yes, Sfr. 

(b) No final decision flas been taken 
yet. 

r7i'~s!atioI1J 

Production Increase in Steel Plants 
Under Sail 

356. SHRI MOOL CHAND DAGA : 
Will the Minister of STEEL, MINES 
AND COAL be pleased to state: 

(a) whether it is a fact that the plants 
being run by tht.! Sted Authority of India 
Limited are ah}e to utilize only 79 
per cent of their capacity while the 
capacity utilisation for the same year by 
Mis. Tata Iron and Sled Company is 
106.3 t per cent. and if so, the reasons for 
such wide difference in capacity utilisation 
and if so. who is responsible for this; 
and 

(b) whether Government will take 
mea~ures to see that the' Steel Authority 
of India limIted is able to increase it:t 
rrcductlon over the production of Tata 
Iron and Steel Company; if so, by what 
lime and the derails therefor and if not,. 
the reasons therefor? 

THE M.lNISTER OF STATE IN THE 
DEPARTMENT OF STEEL (SHR( 
K. NATWAR ~JNGH): (a) and (b) 

Presumably the Hon'bJe Member is refer
ring to production in 1982-83 "'nen 
saleabJe steel prC'duction of SAIL and 
liSCO taken together \\-as 5,672 million 
lonncs achi .. vina 79% capacity util;salion 
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taking the average of five pJants. During 
that year the capacity ut~lisatjon of 
Bhi)ai was 94% compared to TlSC04 s 
capacity uti1i~ation of 106.3%. The 
main constraints in achieving higher 
capacity utilisation during that year 
were :-

(i) Severe power restrictions imposed 
by the public utilities on the steel 
p'ants caU'dng a loss of production 
in SA1L plants amounting to 

0.443 million lonnes dUring the 
year. 

(ii) Fluctuations in and deterioration 
of the quality of indigenous 
coking coal affecting productivity 
of the blast furnaces as also the 
quality of hot meta1 9 whieh, in 
turn, adversely affected ingot 
steel production and saleable 
steel production. 

Efforts are being made to improve the 
supply of power and cok ing coal of right 
quality in close cooperation with the 
supplying organisations. The steel plants 
are making effort'i to maximise their own 
limited captive power generation. As a 
long term measure, additional captive 
po\\er generating units are being estab
lished at Bokaro. Rourk·el.1. Durgapur 
and Bhila! Steel Plan·ts. The techn I)}ogi
cat deficiencies are being met through 
tnodernisation dt'-bottle-neckin& schemes 
already under cOflsideratioD. 

[English] 

Regularisation of Posts of Executive 
Engineer;. A~.,istant ExeC'uti'fe Engineers 

and ·\s.sistant Engineers in !\I E.S. 

357. SHRI MOOt CHAND 
DAGA: Will the Minister of DEFENCE 
be pleased to state : 

(8) whether it is a fact that almost all the 
posts of Executive "Engineers, Assistant 
Exe\. utive Engineers and Assistant Engi
neers against clear vacancies, ha\e been 
filled on promotion On ad lwc basis only 
in Milirary Engineering Service; 

(b) if so, the reasons therefor; and 

(c) the time by which it is likely to 
regula rise these promotions on regular 
ba~js from among~t eligible candidates 
awaiting promotion? 

THE !\.1INISTER OF DEFENCE 
(SHRI P.V. NARASfMHA RAO): (a) 
and (b) In the Military Engineering Ser
vice, promotions to the posts of Executive 
Engineers have been made on an ad hoc 
basis. This became necessary due to the 
disputes on the seniority list of Assistant. 
Ex~cutive Engineers in the C0l;1rts. 

(c) Action is DOW in hand to fiU·the 
regular vacancies that arose in 1979 and 
1980, as per the directions of the courts, 
Vacancies which arose in the subsequent 
years can be filled up only after the Sup
reme Court clears the draft seniority list 
of Assis!ant Executive Engineers, selected 
sin~e 1969. 

1\feasures to Curb ine5'\ential and Non
Productive Expenditure 

358. SHRI K .• T. KOSALRAM 
\\"il1 the ~1injster of F{NA~CE be p1eased 
to state the details of several measures 
that have been initiated by Government 
to curb in\!ssential and non-productive 
expenditure, as has been indicated in his 
radio talk on 1 0th Janua~y, 19851 

THE MINISTER OF FINANCE 
(SHRl VISH\VA~ATH PRATAP 
SINGH): It is a continuing process for 
the Governnient to initiate measures to 
curb inessential and non-productive exp
enJiwre In recent times: Government 
issued orders banning crea~on of posts/ 
filling up r·f vacancies. except in the most 
exceptior.al circumstances Efforts are 
made throu~h work measurement studies 
conducted by the Staff Inspectton Unit of 
the Ministry of Fir-aoee lnterr.al Work 
Study Units in various Ministries, Depart. 
~nts to identify and locate surplus staff 
and pre\ent -creation of a\oidable posts. 
Measules have also been taken to curb 
cffice eXJXDSes. lile those on telephones 
Staff Cars. consumptiCD of }:etrol anc 
rerfomlance of air journeys by non 
entitled officers. 




